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(b) Because of the heavy liabilities
of the mill.

(c) An Official Committee investi-
gated early in 1986 the working of
the mill, its r of fi
and the manner in which the manage-
ment of the mill required to be impro-
ved and strengthened.

(d) The Committee had reported
that the management would not be
able to revive and run the company
properly and had recommended that
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Railway Fare from Fatohpur to Chure

769. Shr{ Hnkam Chand Kach-
a: Will the Minister of Rail~

the affairs of the y be placed
in the hands of a competent and cre-
dit-worthy alternative management.
Discussions were also held on g pro-
posal for leasing out the mill to an-
other party, but unfortunately no
agreed workable solution could be
found.

el o w2 e T g wy
Fomter
768. Wt weTmfT melt :
Rerd et ag wArr WY gar WG e
(%) 71 gYy @Er T &
aire Farilelt X o & & et
¥ I FTCA OF O T A A
LH
(=) 7Far ug = § f anfeal &
&% arir s & sfaforr T ¥
R e At & faafadt #7190 Wy
AT I T T & e e
B AT W9 AT T T § ;W)
(1) afs g, ot 78 99 wF a% 9
oyt 7,
Yoy Wl (sfr dfvo gwo gAT) »
(%) fr mi )

(wr) =ifir ST SrewEt wy fery
i dww TRy dN7 fad ax g 8
wfmszmﬁﬁfwgﬁwwir
q'tzhlﬁmﬁm I o & Ty
wafars w1 ¥ off s afgg wfe

ways be pleased to refer to the reply
given to Unstarred Question No. 1721
on the 18th November, 1966 and state:

(a) the action taken to reduce the
double fare which was being charged
for the journey from Fatehpur to
Churu; and

(b) the time by which it is likely
to be reduced?

The Minister of Railways (Shri
C. M. Poonacha): (a) and (b) A re-
view was made in December, 1868,
Even with the present inflation of
100 per cent, the line had not yielded
an economic return during 1865-66.
The matter will be re-examined in all

its aspects and an early decision
taken.
Accident near Maheji Station

%70. Shri Tukam Chand Kachhavaiya:
Will the Minister of Railways be
pleased to refer to the reply given to
Unstarred Question No. 525 on the
4th November, 1866 and state:

(&) whether inquiry into the causes
of the railway accident which occur-
red near Maheji Station on the Cen-
tral Railway on the 21st September,
1966 hag been completed;

(b) it s0, the details thereof; and

(c) the number of persons against
whom action has been taken in this
regard as also the nature of the action
taken?

The Minister of Rallways (8hri O,
M. Poonacha): (a) Yes.
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(b) According to the finding of the
enquiry committee, while goods train
No. DBI-2 Up was approaching Mahe-
ji station a loaded wagon marshalled
21st from the train engine derailed
and capsized at kilometre 388/7 due
to the breakage of its right trailing
journal which had run hot. As a re-
sult of crosstrain and resultant dis-
tortion of track, 8 wagons following
it capsized while the next 8 got com-
pletely derailed.

(¢) The accident was due to failure
of mechanical equipment for which
no railway staff was held responsible.

Colliston at Brajraj Nagar Station

771. Shri Hukam Chand Kachavaiya:
Will the Minister of Railways be
pleased to refer to the reply given to
Unstarred Question No. 3004 on the
2ng December, 1966 and state:

(a) whether the enquiry into the
causes of collision between the two
goods trains at Brajrajnagar Station
has been completed;

(b) if s0, the details thereof; and

(¢) if not, the time lkely to be taken
in this regard?

The Minister of Railways (Shri C.
M, Poonacha): (a) Yes.

(b) According to the fiinding of
the enquiry committee, the accident
was caused by the driver of goods
train No. 770 Down disregarding the
reception signals at danger and failing
to control the irain for which suitable
action is being taken against him.

(¢) Does not arise.
Strike by Station Masters

772, Shri Hukam Chand
Kachhavaiya:
Shri Onkar Ial Berwa:

Will the Minister of Rallways be
pleased to state:

(a) whether it iz a fact that station
Masters had gone on strike in De-
cember, 1966 to preas their demands

resulting in much bottleneck in Rail-
way traffic;

(b) it so,
mands; and

(c) the action taken in this regard?

The Minister of Railways (Shri O..
M. Poonacha): (a) No.

(b) and (c). Do not arise.

the nature of their de-

Incident at Carriage and Wagen.
Workshop, Lucknow

773. Shri Hukam Chand Kachhavaiya:
Will the Minister of Railways be:
pleased to refer to the reply given to.
Unstarred Question No. 1698 on the
18th November, 1968 and slate:

(a) whether the enquiry into the-
cause of the incident which took place
in the Carriage and Wagon Workshop,
Lucknow on the 22nd June, 1886 has
since been completed;

(b) if so, the details thereof; and

(c) the extent of loss of life and
property caused thereby?

The Minister of Railways (Shri O,
M. Poonacha): (a) There was no
accident on 22nd June 1966. The ac-
cident in Alambagh (Lucknow)
Workshop occurred on 26th October
1966.

The enquiry has been concluded.

(b) An explosion occurred in  that
pncumatic pipe line, apparently due
to accumulation of oil and carbonace-
ous matter in the pipe linc igniting as
as g result of contract with compres-
sed air at high temperature.

(c) 23 persons sustained burns as a
result of flames shooting out of a fur-
nace in the black-smith shop and hot
blast from the pipe line. Of these 12
were released after first ald and 11
were admitted in the hospital. Out of"
these one later succumbed to his in-
Juries. The loss of railway property
is estimated at Rs. 9.420/.






